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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
HYDERABAD

CP.Ne,29 of 2000 in OA,Ne,1041 ef 1999,
' DATE OF ORDER:17-4-2000,

BETWEEN :
J.Krishnaigh, e e s Applicant

and
Shri N.C.Sinha, General Manager,
Seuth Central Railway, Rail Nilgyam,
Secunderabad. « « «Regpendent
COUNSEL FOR THE APPLICANT :: Mr.K,Sudhakar Reddy
COUNSEL FOR THE RESPONDENTS : Mr.C,V.Malla Reddy )
CORAM3

THE HON'BLE SRI JUSTICE D.,H.NASIR,VICE CHAIRMAN
THE HON'BLE SRI R.RANGARAJAN, MEMBER (ADMN,)

+ QRDER :

(PER HON'BLE SRI R,RANGARAJAN,MEMBER {A))

Haard Mr.K,.Sudhakar Reddy, learned Ceunsel for the
learned Standing Ceunsel
Applicant and Mr,Venugepal fer Mr,C,V,Malla Reddy/for the
Respendents, -
2, This CP is fer the same as the CP.Ne,31 ef 2000 in Oa,
Ne.1050 of 1999, which is dispesed eof teday, The Order in the

OA 1s alse passed with the same Order in OA,.Ne,1050 ef 1999,

3. Hence, this CP 13 glse clesed with the same Order as J

given in CP.Ney31 ef 2000. . ‘ ,
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R . RANGARAJAN\\) ( D.H, NASIR ) ll
MEMBER (a) o VICE CHAIRMAN ¢

DATED:ithig the 17th day ef April, 2000
Dictated in the Open Ceurt ﬂfj
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